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(i)  National Vector Borne Disease Control Programme (NVBDCP): for control of

Dengue and elimination of Kala-azar and Lymphatic Filariasis.

(il)  National Leprosy Eradication Programme: India has achieved the elimination of
leprosy at national level in December, 2005. Focus is now to achieve elimination

of leprosy at district level.

(i)  National Programme for Control of Blindness: services are provided for the
control of Trachoma.

(iv)  School Health Programme: services are provided for the prevention of Soil-

transmitted Helminthiases.

Besides, Indian Council of Medical Research promotes research in different tropical
diseases through its extramural and intramural research through its disease specific institutes
which involves molecular and genetic study on the pathogens and vector, development of

new diagnostics and interventions.
Registration of beneficiaries under JSY

3649. SHRI A.U. SINGH DEO: Will the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(a) the process in which beneficiaries are registered under the Janani Suraksha
Yojana (JSY);

(b) whether Government is providing assistance to JSY beneficiaries through direct
benefits transfer, if so, what percentage of women covered under JSY were unable to avail
JSY benefits due to lack of bank accounts; and

(c) the details of the financial and technical support extended to the States for
implementation of the JSY?

THE MINISTER OF HEALTH AND FAMILY WELFARE (DR. HARSH
VARDHAN) : (a) Under the Janani Suraksha Yojana (JSY), mothers are registered as
JSY beneficiaries by the ANM/Staff Nurse/Medical Officer provided they deliver in a
Government or private accredited hospital and they fulfill the eligibility criteria as prescribed
under the JSY scheme. The eligibility criteria for institutional delivery under JSY are given
in the Statament-I (See below).

(b) Government is providing assistance to JSY beneficiaries including through the
direct benefit transfer (DBT) mode in 43 districts w.e.f. 1.4.2013 and in another 78 districts
from 1.7.2013. Besides, the Direct Benefits Transfer (DBT) mode of payment, States are
also allowed to make JSY payment through Core Banking Solution and through cheques.
The Ministry is not aware of women who could not avail JSY benefits due to lack of bank

accounts.
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(¢) Since the launch of the scheme in 2005, an amount of ¥ 10456.25 Crores
has been approved to the States for implementation of the Janani Suraksha Yojana.
Year-wise and State-wise details of budget approved under JSY are given in the
Statement-I1.

Statement-1
Eligibility for cash assistance for institutional delivery

The eligibility for cash assistance under the JSY is as shown below:

Uttar Pradesh, All pregnant women delivering in Government
Uttarakhand, Bihar, Health centres, such as Sub Centers
Jharkhand, Madhya (SCs )/Primary Health Centers

Pradesh, Chhattisgarh, (PHCs)/Community Health Centers

Assam, Rajasthan, Odisha, (CHCs)/First Referral Units (FRUs)/general
and Jammu and Kashmir wards of district or State hospitals or accredited

private hospitals
(Low Performing States)

All remaining States All BPL/Scheduled Caste/Scheduled Tribe (SC/ST)
(High Performing States) women delivering in a Government health
centre, such as SC/PHC/CHC/FRU/general wards
of district or State hospital or accredited private

hospitals




Statement-I11

The details of the year-wise and State-wise budget approved under Janani Suraksha Yojana

(X in crores)

S1.No. States/UTs Budget Allocation
2005-06  2006-07  2007-08  2008-09 2009-10 2010-11 2011-12  2012-13  2013-14 Total
1 2 3 4 5 6 7 8 9 10 11 12
High Focus States
1. Bihar 4.45 6.1 6 173.6  229.96 249.97  250.85 244.29 354.35 1519.57
2. Chhattisgarh 2.28 4 8.5 34.87 57.4 74.67 68.85 61.32 70.88  382.77
3. Himachal Pradesh 0.54 1 1 1.03 1.01 2.18 1.9 2.33 2.11 13.10
4. Jammu and Kashmir 0.94 1.38 2 28.07 27.81 26.25 21.93 20.57 2240 15135
5. Jharkhand 2.67 3.93 4 50 57.69 70.22 69.7 89.25 89.71  437.17
6. Madhya Pradesh 7.07 10.39 35 160 248.32 200.78 188.08 191.41 210.25 1251.30
7. Odisha 5.99 6.5 18 105.51 104.44 121.17 108.31 110.24 120.06  700.22
8. Rajasthan 3.56 3 30 150 140.01 143 184.06 181.41 217.11 1052.15
9. Uttar Pradesh 10.11 13.75 13 260.93  310.28 399.38  475.33 521.9 471.24 247592
10.  Uttarakhand 0.54 0.32 1 13.02 13.5 20.31 15.12 13.51 15.39 92.71
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1 2 3 4 5 6 7 8 9 10 11 12
North East States
11.  Arunachal Pradesh 0.18 0.26 0.25 1.7 1.6 1.64 1.41 1.42 2.18 10.64
12.  Assam 4.06 5.5 15 88.95 92.83 101.5 93.39 81.07 9245 57475
13.  Manipur 0.53 0.58 0.75 1.15 1.18 1.32 22 1.68 2.17 11.56
14. Meghalaya 0.27 0.39 0.5 1.81 1.96 2.28 1.28 2.14 2.63 13.26
15.  Mizoram 0.53 0.96 0.8 1.33 1.47 1.66 1.78 1.39 1.39 11.31
16. Nagaland 0.46 0.65 0.5 4.02 2.36 3.66 2.73 1.82 2.06 18.26
17.  Sikkim 0.09 0.09 0.15 0.2 0.22 0.53 0.59 0.44 0.51 2.82
18.  Tripura 0.8 0.8 0.6 1.8 2.29 3.17 3.36 2.82 3.13 18.77
Non-High Focus States
19.  Andhra Pradesh 10.82 16 35 47.88 45.5 50.36 32.88 31.79 4547  315.70
20. Goa 0.05 0.08 0.05 0.15 0.08 0.1 0.1 0.12 0.12 0.85
21.  Gujarat 5.8 8.52 10 18.08 16.1 22.38 21 25.81 33.83  161.52
22.  Haryana 1.61 0.9 3.5 5 6 6.99 6.6 6.3 5.92 42.82
23.  Karnataka 6.24 9.16 11 30 27.4 46.03 38.54 42.45 66.20  277.02
24. Kerala 3.48 5.12 5 9.36 14.79 9.66 13.55 12.13 16.08 89.17
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25.  Maharashtra 5.35 10.68 8.5 20 28.9 22.59 35.28 30.23 3123 192.76
26.  Punjab 0.99 1.45 1.45 1.86 4.9 6.12 6.46 8.07 10.43 41.73
27.  Tamil Nadu 8.91 14.5 16 29.18 31.68 353 34.52 35.72 36.02  241.83
28.  West Bengal 8.91 8.99 17 40 43.39 433 58.37 60.16 51.70  331.82
Small State/UTs
29.  Andman and Nicobar 0.03 0.1 0.1 0.05 0.11 0.12 0.06 0.11 0.06 0.74
Islands
30.  Chandigarh 0.03 0.05 0.05 0.51 0.08 0.08 0.08 0.08 0.05 1.01
31. Dadra and Nagar Haveli 0.06 0.09 0.09 0.4 0.14 0.14 0.15 0.13 0.14 1.34
32.  Daman and Diu 0.04 0.05 0.05 0.02 0 0 0 0.06 0.04 0.26
33.  Delhi 0.45 0.03 0.2 0.72 1.69 3.18 2.18 1.85 2.24 12.54
34. Lakshadweep 0.03 0.04 0.06 0 0.09 0.05 0.07 0.06 0.08 0.48
35.  Puducherry 0.13 0.15 0.25 0.3 0.23 0.33 0.34 0.35 0.35 243
TotaL 98 135.51 250  1281.47 15154 167039 1741.05 1784.45  1979.98 10456.25
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